
 
 

 

Online Free Services Available on the Portal 

 

MFN/Preferential Tariff of over 50 Countries  

 

MFN/ Preferential Tariff and SPS-TBT of India 

 

Rules of Origin to get preferential access to targeted markets  under Trade 
Agreements concluded by India 

 

More than 3500 Sanitary and Phyto-Sanitary (SPS) measures and Technical 
Barriers to Trade (TBT) of over 45 markets 

 

Tool to Search & Identify ITC (HS) code of a product. Identify corresponding ITC 
(HS) code of products in other countries 

 

Item-wise rates of Merchandise Exports from India Scheme (MEIS) and Duty 
Drawback on Export of Indian products 

 

Item-wise Export and Import Policy conditions of India 

 

Import statistics of 67 countries and India's contribution in their imports 

 

Business tool to Search, Select and Send business queries to Indian suppliers 
(Updated data of around 29,000 companies from various industry sectors) 

 

India’s Export related Acts & Export procedure know how 

 

Monthly e-bulletins:  
i) SPS Focus and  
ii) TBT Focus 

highlighting updates on global SPS and TBT measures 

 

Frequently Asked Questions on How to Export, Export Promotion Schemes, 
Banking, Customs, Central Excise, Service Tax, Trade Agreements etc. 

 

Free SMS (only on India numbers)/E-mail (global) alerts on the updates on portal 
– Tariff, SPS/TBT matters, Item-wise Export-Import policy, MEIS & Duty Drawback 
Rates for subscribers. Subscription is free  

For any queries, please contact nearest FIEO office or call on All India Toll-free Export 

Helpline no. 1800-121-9000 or email: fieo@fieo.org. Want us to contact you? SMS – FIEO to 

56677. 

mailto:fieo@fieo.org


 
 

 

Why access Indian Trade Portal? 

Price is one of the important factors in exports and in many cases, the most determining one. The 

traditional components of determining proper pricing are costs, market demand, and competition. 

Each of these must be compared while accessing the foreign market. However, from buyersô 

perspective, the price at which goods arrive in his warehouse /shop is the most important one as after 

adding his margins and other charges, he decides the selling price of the product. Therefore, 

exporters should take into account additional costs that are typically borne by the importer. This 

include tariffs, customs fees, transaction costs and value-added taxes (VATs).These additional costs 

can add substantially to the final price paid by the importer. 

While all other charges in an importing country applies universally to imports irrespective of its 

source, the tariff varies if the exporting country has any preferential trading agreement with the 

importing nation. Thus in an importing country, for example  with MFN tariff of 20% on a product , if 

the exporting country has free trade agreement allowing imports of such product  at zero duty, the 

exporting country would be preferred by buyer as the source of imports. Such an arrangement will 

either adds to his margin of profits or help him in reducing the selling price to benefit consumers and 

thus adding to his sale and thereby profits. 

If exporters are aware of such preferential agreement between exporting and importing nations, they 

can guide the buyers suitably so that increase in profit of buyer acts as an incentive for further 

augmenting exports from his country.  Many importing countries are part of regional trading 

agreements as well providing multiple options to choose from to avail best tariff advantage.  For 

example, India - Malaysia are members of India ASEAN FTA, while two countries also have CECA 

between them. The exporter needs to analyse which of the two arrangements provide greater tariff 

advantage to buyer provided the export product adhere to the Rules of Origin. 

Indian Trade Portal provides such vital information helping the exporters to decide the tariff 

preference he enjoys vis-à-vis other competitors. Similarly, he can look for most competitive source of 

imports for cheaper imports of raw materials and intermediate for competitive manufacturing and 

exports. 

The exports benefits available for any product such as Duty Drawback , MEIS have also been 

provided at the portal so that Indian exporters can factor them to reduce his price to become further 

competitive in exports . 

 

 

 

 



 
 

 

 

Features of the Indian Trade Portal 

1) User-friendly Search  
 
Á By product name 

Á By ITC HS code 

Á Mapping of Indian ITC-HS codes vis-à-vis that of other countries 

 

2) MFN/Preferential Tariff -  
 
Á Search and identify product, select the ñExportò or ñImportò button as per purpose and 

thereafter select upto five countries for export purposes.  

 
Á List of Trade agreements entered with the countries get displayed against each country.  
 
Á The corresponding ITC-HS codes of the selected item in each of the countries will get 

displayed. Take the mouse on the ITC-HS codes and the description of the item will pop-
up. Select the corresponding ITC-HS code in each country.   
 

Á Once the selection of corresponding ITC-HS codes is over the final page listing the ñExport 

Policyò of the item as per the Indian ITC-HS code, the Duty Drawback, the MEIS, the SPS-

TBT measures of the item in the selected countries, the MFN and preferential tariffs as per 

the trade agreements of India get listed. The Rules of Origin which needs to be met to avail 

the preferential tariffs also get listed.  

 

 

 

3) Rules of Origin – 
 
Á To avail the benefits of preferential tariff under a FTA products must qualify the condition 

specified in Rules of Origin of the FTA. If the product is not wholly Obtained or Produced in 

India then it must fulfill domestic Value addition and tariff classification transformation 

conditions. 

 
Á To avail duty concession in the importing country, a foreign buyer requires Certificate of 

Origin from Export Inspection Council (EIC ), Export Promotion Council (EPC) or authorized 

Business chambers in India 

 

Á Click on the Rules of Origin link on the final page of the Indian Trade Portal as mentioned in 

sl.no. 2) above. 

Product- wise Tariff & Preferential tariff applicable on Indian products for over 50 countries are available 

on www.indiantradeportal.in 

http://www.indiantradeportal.in/


 
 

 

 

4) Non tariff Measures - Sanitary and Phyto-Sanitary Measures (SPS) and Technical 
Barriers to Trade (TBT) -  
 
Á Over 3500 SPS and TBT measures are listed on the Indian Trade Portal.  

 
Á In order to access a foreign market understanding of the technical regulations & market 

entry requirements are important.  

 
Á SPS/TBT requirements of the importing country are the most vital information which an 

Indian exporter should have access while contemplating to export. 

For Agricultural Products 

The product-wise SPS measures for the listed countries are grouped as under:- 

Å General requirements 

¶ Specific requirements 

Å Food additives specifications 

Å Pesticides MRL specifications 

              For Industrial Products 

The product-wise TBT measures for the listed countries are grouped as under:- 

¶ General requirements 

¶ Specific requirements 

 
Click on the ñSPS-TBTò button on the final page of the Indian Trade Portal as mentioned at 

sl.no.2) above to get a list of the SPS/TBT measures adopted by a country for the selected 

product. 

 
 
 

 
 

5) Export Benefits -  
 
Á New Foreign Trade Policy 2015-2020 has introduced Merchandise Exports from India 

Scheme (MEIS) for merchandise exports from India. Countries around the globe have 

been divided into three groups A, B & C and incentive rates are available as 2%, 3% and 

5% of the FOB value of exports. 

 

More than 3500 Sanitary and Phyto-Sanitary (SPS) Measures and Technical Barriers to Trade (TBT) of 
India’s major markets with regular updates are available on  www.indiantradeportal.in  
 

Product- wise & FTA-wise Rules of Origin conditions & Certificate Origin format are available on 

www.indiantradeportal.in 

http://www.indiantradeportal.in/
http://www.indiantradeportal.in/


 
 

Á Click on the ñMEISò button on the final page of the Indian Trade Portal as at sl.no.2) above 

to view the available MEIS rate for the export of the selected item to the selected country. 

 
Á On similar lines click on ñDuty Drawbackò button on the final page of the Indian Trade Portal 

as at sl.no.2) above to view the available Drawback rate against the selected item. 

 

 

6) Export-Import Policy of India -  
 
Á The Trade policy of India at the selected product level can be viewed by clicking on the 

ñExport Policyò or ñImport Policyò button available on the final page of the Indian Trade 

Portal as at sl. No. 2) above.  

 

 

7) Export Market Reports -  
 
Á For export purposes identification of potential markets and understanding demand and 

supply of various products is very important.  

 
Á Export market reports provide import statistics of top 25 commodities imported by each of 

the 67 markets across the globe, % share of the top items exported by India to that country. 

%ge growth in value terms of each of the top 25 items in each of the 67 markets are also 

listed. User-friendly interpretation of the data graphically is also available on the portal. 

 

 

8) Resources -  
 
The Indian Trade Portal also lists/hyperlinks the following important resources: 
 
Á Export Promotion Bodies of India 

Á International Trade Bodies 

Á Directorate General of Foreign Trade 

Á Central Board of Excise and Customs 

Á Customs Duty Calculator 

Á Acts 

Á Make in India 

 

9) Publications -  
 

Product- wise Merchandise Exports from India Scheme (MEIS) & Duty drawback rate are available on 

www.indiantradeportal.in  

 

Product- wise Export & Import policy of India available on www.indiantradeportal.in  

 

Export Market Reports and its graphical representation videos of over 60 countries’ are available at 

www.indiantradeportal.in     

 

http://indiantradeportal.in/vs.jsp?lang=0&id=0,31,223
http://indiantradeportal.in/vs.jsp?lang=0&id=0,31,213
http://dgft.gov.in/
http://www.cbec.gov.in/
https://www.icegate.gov.in/Webappl/
http://indiantradeportal.in/vs.jsp?lang=0&id=0,31,224
http://www.makeinindia.gov.in/
http://www.indiantradeportal.in/
http://www.indiantradeportal.in/
http://www.indiantradeportal.in/


 
 

Á Monthly e-bulletins ñSPS Focusò and ñTBT Focusò highlighting updates on global SPS and 

TBT measures announced for implementation by various countries are listed in the 

bulletins. These bulletins are normally published in the first week of every month. 

 
Á Weekly e-bulletin ï ñINTRADE Updateò highlighting developments in Indiaôs International 

Trade front is published on every Monday. 

     10)  Alerts on Updates via Email & SMS -  

Subscription on the Indian Trade Portal is free. Free SMS (only on India numbers)/E-mail 

(global) alerts on the updates on portal pertaining to Tariff, SPS/TBT matters, Item-wise 

Export-Import policy, MEIS & Duty Drawback Rates etc. are issued to subscribers.  

    11)  FAQ’s -  

Frequently Asked Questions on very basic topics like ñHow to Exportò to technical operational  

details on Export Promotion Schemes, Banking, Customs, Central Excise, Service Tax, Trade 

Agreements etc. are available on the portal. 

   12)   Dynamic Database of Exporters -  

Free Business tool to Search, Select and Send business queries to suppliers from India (Data 

of around 29,000 companies from various industry sectors) is available on the portal.  

  13)   Trade Related Acts -  

Indiaôs Export related Acts & Export procedure know how is available on the portal.  

Portal Coverage 

¶ Basic Customs or MFN tariff, Preferential Tariff of 57 Countries  
 
Afghanistan, Australia, Bahrain, Bangladesh, Belarus, Belgium, Bhutan, Brazil, Brunei, 

Burundi, Cambodia, Canada, Chile, China, Colombia, Egypt, France, Germany, Hong Kong, 

Indonesia, Iran, Italy, Japan, Jordan, Kazakhstan, Kenya, Kuwait, Laos, Lebanon, Malaysia, 

Maldives, Mexico, Myanmar, Nepal, Netherlands, New-Zealand, Nigeria, Oman, Pakistan, 

Philippines, Qatar, Russia, Rwanda, Saudi Arabia, Singapore, South-Africa, South-Korea, 

Spain, Sri-Lanka, Tanzania, Thailand, Turkey, Uganda, UK, United Arab Emirates, USA and 

Vietnam  

 

¶ More than 3500 Sanitary and Phyto-Sanitary (SPS) measures and Technical Barriers to 
Trade (TBT) of 46 countries 
 
Afghanistan, Australia, Bahrain, Bangladesh, Belgium, Bhutan, Brazil, Brunei, Cambodia, 

Chile, China, Egypt, France, Germany, Hong Kong, Indonesia, Iran, Italy, Japan, Kenya, 

Kuwait, Laos, Lebanon, Malaysia, Maldives, Myanmar, Nepal, Netherlands, New-Zealand, 



 
 

Nigeria, Oman, Pakistan, Philippines, Qatar, Saudi Arabia, Singapore, South-Africa, South-

Korea, Spain, Sri-Lanka, Thailand, Turkey, UK, United Arab Emirates, USA and Vietnam.  

 

¶ MFN/ Preferential Tariff and SPS-TBT measures of 78 countries 
 
Afghanistan, Angola, Argentina, Australia, Bahrain, Bangladesh, Belarus, Belgium, Benin, 

Bhutan, Brazil, Brunei Darussalam, Burkina Faso, Burundi, Cambodia, Canada, Central 

African Republic, Chile, China, Colombia, Comoros, Eritrea, Ethiopia, France, Gambia, 

Germany, Hong Kong, Indonesia, Iran, Iraq, Italy, Japan, Kazakhstan, Kenya, Kuwait, Lao 

PDR, Lesotho, Liberia, Madagascar, Malawi, Malaysia, Maldives, Mali, Mexico, Mozambique, 

Myanmar, Nepal, New Zealand, Nigeria, Oman, Pakistan, Paraguay, Philippines, Qatar, 

Russia, Rwanda, Samoa, Saudi Arabia, Senegal, Singapore, Somalia, South Africa, South 

Korea, Sri-Lanka, Sudan, Switzerland, Tanzania, Thailand, Timor-Leste, Uganda, United Arab 

Emirates, United Kingdom, United States America, Uruguay, Venezuela , Vietnam, Yemen and 

Zambia  

 

¶ Trade Agreements Covered 
V Agreement On South Asia Free Trade Area (SAFTA) 

V Asia Pacific Trade Agreement (APTA) 

V Comprehensive Economic Cooperation Agreement Between India And ASEAN (FTA) 

V Comprehensive Economic Cooperation Agreement Between India And Singapore 

V Comprehensive Economic Cooperation Agreement Between India And Malaysia 

V Comprehensive Economic Partnership Agreement  Between India And Japan 

V Comprehensive Economic Partnership Agreement  Between India And South Korea 

V Duty Free Tariff Preference for Least Developed Countries (DFTP) 

V Early Harvest Scheme (EHS) Between India And Thailand 

V Free Trade agreement Between India and Sri Lanka 

V Generalized Systems of Preferences Scheme of Eurasian Economic Union for India 

V Generalized Systems of Preferences Scheme of European Union for India 

V Generalized Systems of Preferences Scheme of Japan for India 

V Generalized Systems of Preferences Scheme of Turkey for India 

V Generalized Systems of Preferences Scheme of USA for India 

V Preferential Trade Agreement Between India And Afghanistan 

V Preferential Trade Agreement Between India And Chile 

V Preferential Trade Agreement Between India And MERCOSUR 

 
 
 
 
 
 
 
 
 
 



 
 

 
 

How to Use Portal 

Most Favored Nation tariff or 
Basic Customs Duty

Preferential Tariff

Non ςTariff Measures

Rules of Origin

MEIS & Drawback Rates

Export ςImport policy of India

Accessing the portal - 4 easy steps

Search 
Product 
Description

Select ITC HS 
code

Select Country 
of interest for 
Export or 
Import

Select 
corresponding ITC 
HS code of the 
importing country

 

 



 
 

Step 1:  Write product name or HS code in the blank field of Tariff search Window and click on Find 
button. (For example ITC HS 8205400: Screwdriver) 

 

 

 

 

 



 
 

Step 2: Identify & Select 6 digits ITC HS Code of the product and click on óImportô or óExportô button 
as per purpose. 

 

 

For Export, Select specific eight digit ITC HS code of India and click on Next button 

 

 



 
 

Step 3: Select at least one or maximum five countries for the Tariff etc. and click on Next button 

 

 

Step 4: Select corresponding ITC HS Code of Importing Countries and click on Next button 

 



 
 

Product wise Tariff/ Preferential tariff, Rules of Origin, SPS-TBT measures, MEIS, Drawback rates, 
Export ïImport Policy of India get listed against the self-explanatory buttons. 

 

 

Export 
Policy of 

India 

 
  



 
 

Duty 
Drawback 

Rate 

 
  

Merchandi
se Exports 
from India 
Scheme  
(MEIS) 

 

 
  

SPS-TBT 
measures 

 
  

 


